CUSTOMS,EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
WEST BLOCK NO.2, R.K. PURAM,NEW DELHI-110066

Dated:06/07/2017

Bench wise statement showing pendency,
institution and disposal of appeals and stay
applications with year wise break-up of appeals
pending as on 01/07/2017 is circulated for information.

It is worth mentioning that the appeal pendency of
86910 on 01/06/2017 has come down to 86312 as on
01/07/2017.

Techniclal Officer.
Copy to:-

1.SPS to Hon’ble President, CESTAT for information please

2 All Hon’ble Members, CESTAT including Regional Benchs for information
please. _

3.8.P.S. to Chief Commissioner(AR), CESTAT, New Delhi.

4 Member (Review),CBEC, North Block, New Delhi.

5.The Under Secretary,(AD-IC) Ministry of Finance, Department of Revenue,
North Block, New Delhi.

6.PS to Registrar/DRs/All A.Rs including Regional Benches.

7.Computer Section for uploading on website.
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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
WEST BLOCK NO.2, R.K. PURAM, NEW DELHI-66
Disposal and Institution for the month of June 2017

Opening Balance Fresh Institution " Disposal Pendency
DELHI 8607 159 797 7987
IMUMBAI 14530 265 419 14383
KOLKATA 8986 315 121 9180
[CHENNAI 12237 310 265 12286
BANGALORE 10964 220 119 11005
AHMEDABAD 12664 176 129 12727
|ALLAHABAD 5229 63 67 5225
CHANDIGARH 7355 58 201 7459
HYDERABAD 6338 83 473 6060
TOTAL 86910 1649 2591 86312

The344 number of appeals restored/remanded/transferred are not included

in fresh institution.




MONTHLY STATEMENT FOR THE MONTH OF June 2017 AS ON 01.07.2017

. S 'RECEIVED FROM
OPENING BALANCE FRESH INSTITUTION APPEAL RESTORED OTHER BENCHES
EXCISE |CUSTOMS|S.TAX |GOLD |AD TOTAL |STAY |EXCISHCUSTOMS|S.TAX |Gold |AD TOTAL|STAY |EXCISE|CUSTO[S.TAX |Gold [AD [TOTAL|STAY [EXCISE|CUSTO|S.TAX |AD |TOTA[STAY
DELHI 3072 1903| 3610 0 22| 8e07| 173 84 28 41 0 8| 159 8 18 8 8 ol of -34 of 17 2 29| o 48 0
MUMBAI 6823 5054 2653 0 0| 14530 26| 114 57 94 0 o] 265 1 5 0 2 o] o 7 0 0 0 of o 0 0
KOLKATA 4066 1834 3086 0 o] 8986 168 89 145 81 0 o] 315 105 0 0 0 ofl o 0 0 0 0 o] o 0 0
CHENNAI 3682 3264 5289 2 o] 12237 74 79 46| 185 0 o] 310 0 of- o 4 of o 4 0 0 0 of o 0 0
BANGALORH 3200 2055 5709 0 0| 10964 59 65 39| 116 0 o] 220 0 0 0 0 o] o 0 o] 40 52| 108 o] 200 0
AHMEDABAL 6455 2519 3690 0 o| 12664| 21 87 35 54 0 o] 176 2 14 2 0 ol o 16 0 0 0 of o 0 0]
ALLAHABAD| 2847 590|. 1792 0 0| 5229 34 32 24 0 0 63 0 0 0 0 o] o 0 0 1 1 o] o 2 0
CHANDIGAR| 4969 718 1668 0 o] 7355 0 15 9 34 0 0 58 0 0 0 0 of o 0 o] 243 61 70| 0| 374 0
HYDERABAD 1987 1131|3220 0 o| 6338 0 33 9 41 0 0 83 5 0 0 0 o] o 0 0 97 34 o] o| 131 33
TOTAL 37101 19068| 30717 2 22| 86910| 555| 598 375| 670 0 6| 1649| 121 37 10 14 o] o 61 o] 398] 150 207| 0| 755 33
TOTAL . .
1 Sanctioned strength of the Members is 33 and working strength is 20 as on 01.06.2017
2 Figures may be considered as tentative and subject to further verification.
3 Members on leave during the month of June 2017 for 73.5 no. of days as under. ' .
Note : 1 Hon'ble Mr. Justice (Dr.) Satish Chandra, President 2 16 Sh. C.J. Mathews,Member(Technical) 17
2 Mrs. Archana Wadhwa, Member (Judicial) 30 17 Sh. V. Padmanabhan, Member(Technical) NIL
3 Sh. M.V. Ravindran®, Member (Judicial) 6 18 Sh. M.M. Damodhar, Member(Technical) NIL
4 Sh.D.N. Panda, Member (Judicial) ' 5 19 Sh. Anil G. Shakkarwar,Member(Technical) NIL
5 Sh. Ashok Jindal, Member(Judicial)) NIL 20 Sh. Devender Singh, Member(Technical) ,1/2
6 Dr. D. M. Mishra, Member (Judicial) NiL ] J !
7 Sh. Anil Choudhary, Member(Judicial) 2
8 Sh. S. K. Mohanty, Member (Judicial) NIL
9 Sh. Ramesh Nair, Member (Judicial) 9.
10 Ms. Sulekha Beevi C.S., Member(Judicial) 4
11 Shri S.S. Garg, Member (Judicial) NIL
12 Sh. P. K. Choudhary, Member (Judicial) 1
13 Sh. Ashok Kumar Arya, Member (Technical 4
14 sh. B. Ravichandran, Member (Technical) NIL
15 Sh. Raju,Member(Technical) 1
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